IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

| Date : 22.05.2024 |

Cc.C

Applied For

[ CRIMI |(Se
48591/ |22.05.20 [CRLA~  |ASHUTOS Order Dtd. 2024-05- |NAL  |at
L ooo02a 24 283/20 H c.0. 21 APPEA |No-
12 MOHANTY
L 4)
[ (Se
BLAPT,—
, 148592/ [22.05.20 30 0" M R o, |COURT order Dtd. 2023-09- [BAIL- |at
2024 |24 BARIK 2 INo. 5 |22 2 No-
023
10)
[ CRIMI |(Se
CRLA- |S.S.
48593/ 122.05.20 COURT |Order Dtd. 2024-05- [NAL  |at
3 o024 |24 465/20 |PATTNAL |C.O. 00" g |57 APPEA |No-
14 K
L 1)
[ (Se
BLAPT,—
, (485947 [22.05.20[0 0 0 |3 R o, |COURT |order Dtd. 2024-05- [BAIL- |at
2024 |24 NAYAK ‘“- INo. 9 |20 1 No-
023
1)
[ (Se
BLAPL-
o [48595/ (22.05.20| ~o " IDILLIP |, |COURT [Order Dtd. 2024-05- |BAIL- |at
2024 |24 SAMAL -2+ INo. 9 |20 2 No-
023
)
B BLAPL- |SRINIBA (Se
48596/ 122.05.20 COURT |Order Dtd. 2024-05- [BAIL- |at
6 024 |24 2280/2 S €0 INo. 9 120 1 No-
023 PARIJA : b
[ (Se
BLAPT,~
; [48597/ [22.05.20|], 00 |GANESH |, . |COURT |Order Dtd. 2024-05- |BAIL- |at
2024 |24 SAHOO ‘Y- No. 9 |21 1 No-
2023
5)
[ CRIMI |(Se
48598/ [22.05.20 JCRLA- [CHITTAR COURT |order Dtd. 2024-05- |NAL  |at
8 15024 04 93/201 |ANJAN C.0. |NO. o1 APPEA [No-
7 SAHOO 22 ©
L 5)
B BLAPL- COURT (Se
9 48600/ 122.05.20 7576/2 D K c.0. ko Order Dtd. 2024-05- |BAIL- |at
2024 |24 MALLICK |~°°° : 21 2 No-
023 22
9)
15_48601/ 22.05.20 |BLAPL- R B ¢ . |COURT [Order Dtd. 2024-05- [BAIL- |(Se
2024 |24 4754/2 |MISHRA -2+ No. 20 2 at
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023 22 No-
10)
CRLA CRIMI |(Se
48602/ 122.05.20 949/20 P K c COURT |Order Dtd. 2024-07- |NAL at
2024 |24 >3 BARTK 9 Ivo. 7 |29 APPEA |No-
L 9)
CRiA CRIMI |(Se
48603/ 22.05.20 5" > o [ASHOK | COURT |Order Dtd. 2024-05- |NAL  |at
2024 |24 s JENA 9 o, 7 |20 APPEA |No-
L 9)
CRIMI |(Se
48604/ |22.05.20 iigi/z ggiiiD . COURT |Order Dtd. 2024-07- [NAL  |at
2024 |24 9 Ivo. 7 |29 APPEA |No-
023 JENA
L 9)
CRLA CRIMI |(Se
48606/ 22.05.20 1757 |a pas o COURT |Order Dtd. 2024-07- |NAL  |at
2024 |24 9 o, 7 |29 APPEA |No-
023
L 9)
WP (C) - wriT | (5
48607/ |22.05.20 13 =07 | o |, o [COURT (Order Dtd. 2024-05- |t . lat
2024 |24 NO. 7 |20 No-
2024 H-8
43)
WP (C) - COURT wriT | (5
;ggzza/ ;i.05.20 157777 Ik bas  le.o. lno. 2 ;)szer Dtd. 9999-12- [ ;t_
2024 OLD H-4 °©
38)
BLAPL- COURT (Se
48610/ |22.05.20 Order Dtd. 2024-05- [BATL- at
0oa . |oa 8611/2 |D SAMAL |C.0. NO. 2 | o 5 e
023 OLD
9)
BLAPL- |S COURT (se
;35}12/ 21.05.20 5032/2 |cHOUDHU |C. NO. 2 Cz)gder Dtd. 2024-05- 1&\11‘;_
024 RY OLD
9)
BLAPL- COURT (Se
33514/ 51.05.20 4840/2 |G saHoO |C. NO. 2 Cz)gder Dtd. 2024-05- ;z-
024 OLD
9)
CRIMI |(Se
48615/ [22.05.20 ggg%o S.K. . ;gURT Order Dtd. 9999-12- NAL  at
2024 |24 JENA : : 31 APPEA |No-
23 23
L 9)
BLAPL- COURT (Se
48616/ |22.05.20 ;00 0 | ool o b Order Dtd. 2024-05- at
2024 |24 20 No-
024 23
9)
CRIMI |(Se
48617/ |22.05.20 ?SISJ%O % R DAS | ;gURT Order Dtd. 2024-05- |NAL  |at
2024 |24 : : 20 APPEA |No-
19 23
L 6)
23 [48618/ [22.05.20 [BLAPL- |RR (c.0. |COURT |order Dtd. 2024-05- [(Se
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2024 |24 4867/2 |NAYAK NO. |20 at
024 23 No-
6)
CRIMI (Se
48619/ [22.05.20 3531?20 P.K. ;gURg Order Dtd. 9999-12- |NAL  |at
2024 24 MISHRA - 31 APPEA |No-
19 OLD
L 6)
BLAPL- |RC COURT (Se
;ggil/ 51.05.20 235072 MOHARAN R ggder Dtd. 2024-05- };AIL— ;:—;_
024 A OLD
9)
CRLA CRIMI |(Se
48622/ 122.05.20 305/20 DILLIP COURT |Order Dtd. 2024-05- |NAL at
2024 24 SAMAL NO. 5 |20 APPEA |No-
22
L 7
(Se
BLAPL-
48623/ [22.05.20 2200 Is . croup COURT |order Dtd. 2024-05- |BAIL- |at
2024 24 HURY NO. 5 |20 1 No-
023
4)
ABLAPL (Se
48624/ |22.05.20 |- J. KHAN COURT |Order Dtd. 2024-05- at
2024 24 a465/2 |7 NO. 5 |20 No-
024 1)
CRLA CRIMI |(se
48625/ [22.05.20 o 47 I K COURT |Order Dtd. 9999-12- |NAL  l|at
2024 24 29 PARIDA NO. 1 (31 APPEA |No-
L 7)
CRIMI (Se
48626/ 122.05.20 gii?zo ;ﬁﬂigSH COURT |Order Dtd. 2024-08- NAL  lat
2024 24 NO. 7 |12 APPEA |No-
24 ROUT
L 10)
CRLA CRIMTI |(Se
48629/ [22.05.20 7000 L COURT |order Dtd. 2024-09- |NAL  |at
2024 24 9 NO. 7 |23 APPEA |No-
L 10)
CRLA CRIMI |(Se
48630/ [22.05.20 (R0 a COURT |Order Dtd. 2024-10- [NAL  |at
2024 24 MOHANTY NO. 7 121 APPEA |No-
24
L 10)
CRLA CRIMI |(Se
48631/ [22.05.20 (707 6. R, COURT |order Dtd. 9999-12- |NAL  |at
2024 24 DAS NO. 1 |31 APPEA |No-
22
L 7)
ABLAPL COURT (Se
48632/ 122.05.20 |- SARAT o Order Dtd. 2024-06- [BAIL- |at
2024 24 4080/2 |DASH 0 |8 1 No-
024 2)
CRIMI (Se
48633/ [22.05.20 ?;Igg‘/z R K ;gURT Order Dtd. 2024-08— NAL  lat
2024 24 BARIK : 05 APPEA |No-
023 23 2 )
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48634/ |22.05.20 PLAPL- BINDU COURT |order Dtd. 2024-05- |[BAIL- |at
soon . |oa 3487/2 |SAGAR NO. o0 5 o
024 SWAIN 23
11)
BLAPL- |MANOJ COURT (Se
48635/ [22.05.20 Order Dtd. 2024-05- [BATL- |at
5024 04 2951/2 |KUMAR NO. 20 5 No-
024 PANT 23 ©
10)
CRIMI |(Se
48637/ |22.05.20 iii/zo M K ;gURT Order Dtd. 2024-05- |NAL  |at
2024 |24 PANDA : 20 APPEA |No-
01 23
L 11)
WP (C) - COURT wriT | 5©
48638/ |22.05.20 |/ 220 | K o Order Dtd. 2024-07- [ o> . |at
2024 |24 2024 | [MISHRA 2 23 Hog  [No-
39)
WP (C) - COURT wriT | (5
gggzw ;i.05.20 127647 |k pas oo (3)Jl:der Dtd. 9999-12- |15 ;t_
2024 OLD H-4 °©
38)
BLAPL- |JADUNAT COURT (Se
48641/ |22.05.20 Order Dtd. 2024-05- [BATL- |at
024 |pa 4951/2 |H No. 2 | oo 5 e
024 PRADHAN OLD 7
CRLA CRIMI |(Se
48642/ (22.05.20 |, °° = [HARTHAR COURT |Order Dtd. 2024-08- [NAL  |at
2024 |24 SUNDARA NO. 7 |08 APPEA |No-
24
L 10)
BLAPL- |[MANOJ (Se
48643/ [22.05.20 COURT |Order Dtd. 2024-05- at
2024 |24 4895/2 |KUMAR NO. 7 |20 No-
024 PANT : ©
10)
WP (C) - wriT | (5
48645/ (22.05.20 COURT |Order Dtd. 2024-05- at
13020/ K DAS BRANC
2024 |24 NO. 7 |20 No-
2024 H-8
43)
BLAPL- |JADUNAT (Se
48646/ (22.05.20 COURT |Order Dtd. 2024-05- at
2024 |24 5029/2 H NO. 7 |20 No-
024 PRADHAN : ©
43)
CRIMI |(Se
48647/ |22.05.20 gsgézo A K ;gURT Order Dtd. 2024-08- |NAL  |at
2024 |24 MOHANTY : 14 APPEA |No-
17 22
L 8)
WP (C) - COURT wriT | (5
32238/ ;i.o5.2o 13095/ |k DA o, ggder Dtd. 2024-05- |l ;t_
2024 22 H-8 ©
43)
48649/ |22.05.20 [PLAPD- |JYOTISH COURT |5 der Dtd. 2024-05- [BATL- |'°€
2024 04 5011/2 |RANJAN NO. 20 5 at
024 DAS 22 No-




[ 9)
WRIT
BRANC |(Se
48651/ [22.05.20 ["F (&)= g COURT lorder Dtd. 2024-05- | at
49 500a " |oa 21600/ 2o NO. o (DIVI |No-
2023 22 STON |104
BENCH |)
-1)
B WP (C) - COURT wriT | (5
50 gggzz/ 52.05.20 12026/ |k pas o 2gder Dtd. 2024-05- |- ;z_
2024 22 H-8
43)
ABLAPL COURT (Se
51 48653/ |22.05.20 |- M R NO Order Dtd. 2024-04- |BAIL- |at
2024 |24 14621/ BARIK oy 16 1 No-
2023 5)
B WP (C) - COURT wrrr | (5°
. §g§25/ ;i.o5.2o 12766/ |k pas oo 2§der Dtd. 9999-12- |15 ;t_
2024 OLD H-4 °
38)
[ ABLAPL (Se
o5 48656/ 22.05.20 |- MM §8UR§ Order Dtd. 2024-05- at
2024 |24 670/20 |[NAYAK orp |20 No-
24 38)
[ WRIT
BRANC |(Se
48657/ [22.05.20 "EC) =11 p COURT |5 der Dtd. 2024-05- at
54 5002 o 13098/ 2 0 No. 2 [J7 (DIVI |No-
2024 OLD STON [119
BENCH |)
-3)
[ WRIT
BRANC |(Se
48659/ |22.05.20|"E(C)~ Ik COURT |y der Dtd. 2024-05- |° at
55 5002 . |pa 13008/ |/ o0 No. 2 [J7 (DIVI |No-
2024 OLD STON [119
BENCH |)
-3)
[ (Se
ABLAPL
5 48660/ 22.05.20 - PK FoUR” lorder Dtd. 2024-05- o
2024 24 3932/2 |BARIK . 20
OLD 119
024
)
WP (C) - COURT wriT | ‘S€
48661/ |22.05.20 P.X. Order Dtd. 2024-05- at
57 | hoaa | o 11102/ | 1ot No. 2 [ o BRANC |50
2024 OLD H2 oo
- WRIT | (Se
WP (C) - COURT . |pranc |at
- 33523/ ;i.o5.2o 902972 |r BaG o 5 2§der Dtd. 2024-05- |/ e
024 OLD (DIVI 123
STON )
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68

BENCH
-3)

SANJIB (Se
48664/ (22.05.20 ?g?g% KUMAR ;gURg Order Dtd. 2024-05- [BAIL- |at
2024 24 024 BHANJAD OL].D 20 2 No-
EO 8)
WP (C) - COURT wriT | ‘5©
48665/ |22.05.20 S.K. Order Dtd. 2024-05- at
2024 24 11606/ |ppupra NO. 2 1y BRANC 1yo-
2024 OLD H-7 0
15)
WRIT
BRANC (Se
GIRISH
48667/ [22.05.20 "G~ Iky, COURT |5 der Dtd. 2024-05- |° at
2024 24 9029/2 SUNDARA NO. 2 21 (DIVI |No-
024 v OLD SION 123
BENCH |)
-3)
(Se
BLAPL- |JYOTISH COURT at
;ggj&;/ ;i.05.20 267772 |RanaRn S Cz)gder Dtd. 2024-05- o
024 DAS OLD 123
)
WP (C)- |A COURT WRIT (Se
gggzo/ ;i.o&zo 6327 loaTTNAL o (z)gder Dtd. 2024-05- "3 ;t_
2024 K OLD H-7 °©
15)
WRIT
BRANC (Se
18671/ 22.05.20 "% (€)= IsureNDR COURT o ger Dtd. 2024-05- B at
vooa B3 13254/ |70 NO. 2 |27 (DIVI |No-
2024 OLD STON  |121
BENCH |)
-3)
WRIT
BRANC (Se
48672/ |22.05.20 "L (O~ Iy COURT |5 der Dtd. 2024-05- | at
ooa I3 13254/ |0 NO. 2 |77 (DIVI |No-
2024 OLD STON  |121
BENCH |)
-3)
WP (C) - COURT wriT | (5
48673/ |22.05.20 S.K. Order Dtd. 2024-05- at
soon " |o 11635/ |Si0 No. 2 oo BRANC |°°_
2024 OLD H-7 ©
15)
RVWPET (Se
48674/ [22.05.20 |- Zgﬁ;giii COURT |Order Dtd. 2024-05- ;g% at
2024 24 295/20 NO. 7 |20 No-
Y ION
23 1)
_ (Se
48676/ |22.05.20 ?59(3)6/ P.K. COURT |Order Dtd. 2024-05- giﬁc at
2024 24 S0aa | MISHRA NO. 7 |20 RENE o~

40)
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48677/ |22.05.20 Vfiéi;; P.K. COURT |Order Dtd. 2024-05- ‘gggc at
2024 |24 SWAIN NO. 7 |20 No-
2024 H-7
15)
BLAPL- |JYOTISH (se
48678/ |22.05.20 COURT |Order Dtd. 2024-05- |BAIL- |at
4880/2 |RANJAN
2024 |24 NO. 7 |20 2 No-
024 DAS
10)
BLAPL- criMr | ‘5@
48679/ 122.05.20 6960 /2 ANIL COURT |Order Dtd. 2024-05- NAL at
2024 |24 SAHOO NO. 7 |21 No-
021 MISC
14)
BLAPL- |SIBA (Se
48681/ 122.05.20 COURT |Order Dtd. 2024-05- at
2024 |24 4898/2 \PRASAD NO. 7 |20 No-
024 SAHOO :
14)
WP (C) - wriT | (5
48683/ |22.05.20 |11 00" IN.K. COURT |Order Dtd. 2024-05- |l--  |at
2024 |24 ROUT NO. 7 |20 No-
2024 H-1
4)
BLAPL- |STBA (Se
48684/ [22.05.20 COURT |Order Dtd. 2024-05- [BAIL- |at
2024 |24 4901/2 \PRASAD NO. 7 |20 1 No-
024 SAHOO : 6
ABLAPL (Se
48685/ [22.05.20 |- éﬁHIMAN COURT |Order Dtd. 2024-05- [BATIL- |at
2024 |24 3574/2 NO. 7 |20 2 No-
0o PARIDA 7
WP (C) - wriT | (5
48686/ 22.05.20 |/, 50" [N.K. COURT [Order Dtd. 2024-05- |o-  |at
2024 |24 ROUT NO. 7 |20 No-
2024 H-1
4)
ABLAPL | (Se
48687/ [22.05.20 |- : COURT |Order Dtd. 2024-05- at
2024 |24 4976/2 EgOUDHU NO. 7 |20 No-
024 4)
ABLAPL (Se
48688/ [22.05.20 |- DILLIP COURT |Order Dtd. 2022-04- |[BAIL- |at
2024 |24 16485/ |SAMAL NO. 7 |25 2 No-
2020 16)
WP (C) - wriT | ‘S€
48689/ |22.05.20 |11 50" IN.K. COURT [Order Dtd. 2024-05- | .- |at
2024 |24 ROUT NO. 7 |20 No-
2024 H-1
4)
ABLAPL (Se
48690/ |22.05.20 - ?ﬁHIMAN COURT |Order Dtd. 2024-05- |BAIL- |at
2024 |24 15709/ NO. 7 |20 1 No-
055 | |PARIDA 5)
18691/ 22.05.20 *PPAPL InTRANGA COURT lorder Dtd. 2024-03- [BATL- |{°°
2024 |24 2531/p N ROUT NO. 2 22 1 e




[ 024 6)
B WP (C) - wrrr | (5€
gy 48692/ [22.05.20 [/ 2207 N.K. COURT |Order Dtd. 2024-05- |l |at
2024 |24 ROUT NO. 2 |20 No-
2024 H-1
4)
_ ABLAPL | (se
48693/ 122.05.20 |- COURT |Order Dtd. 2024-05- |BAIL- |at
8315024 |24 5620/2 ;gOUDHU NO. 7 |20 2 No-
019 16)
B BLAPL- (Se
gq 48695/ [22.05.20 o0t g COURT |Order Dtd. 2024-05- at
2024 |24 KAMTLA NO. 7 |20 No-
024
16)
ABLAPL BINDU (Se
g5 48697/ [22.05.20 |- CAGAR COURT |Order Dtd. 2024-05- at
2024 |24 4947/2 |0 NO. 2 |20 No-
024 16)
B WP (C) - wriT | (5
g6 48698/ [22.05.20 7700 ID. COURT |Order Dtd. 2024-05- |1 . |at
2024 |24 SAHOO NO. 2 |20 No-
2024 H-2
8)
B BLAPL- |S. R (Se
g7 48699/ [22.05.20 /500 0 00 o COURT |Order Dtd. 2024-05- at
2024 |24 NO. 2 |20 No-
024 K
8)
B _ (Se
gg |48700/ [22.05.20 ]2152‘51;2 P K COURT |Order Dtd. 2024-05- at
2024 |24 JENA NO. 2 |20 No-
024
8)
B WP (C) - wrrr | (5€
gg 48703/ [22.05.20 1 0" |P.K. COURT |Order Dtd. 2024-05- |l |at
2024 |24 SWAIN NO. 2 |20 No-
2024 H-2
9)
B BLAPL- |BINDU (Se
48704/ 122.05.20 COURT |Order Dtd. 2024-05- at
90 S0sa " |oa 4963/2 |SAGAR To. 2 |20 e
024 SWATN : o)
- BLAPL- |BINDU (Se
48705/ |22.05.20 COURT |Order Dtd. 2024-05- at
N Sona . |og 4964/2 |SAGAR vo. 2 |20 o
024 SWATN : 9?
B WP (C) - COURT wrrT | ‘S€
9 33;26/ ;i.o5.20 12505/ M. DAS o, igder Dtd. 2024-07- [0 ;z_
2024 23 H-2
9)
B BLAPT,~ COURT (Se
93 48707/ 122.05.20 4876/2 R K NO Order Dtd. 2024-05- at
2024 |24 MALLICK : 20 No-
024 23
9)
;48709/ 22.05.20 WP (C)- |pP.K. COURT |Order Dtd. 2024-05- |[WRIT |(Se
2024 |24 12571/ |SWAIN NO. 20 BRANC |at




95

96

97

98

2024 23 H-2 No-
9)
WP (C) - COURT wriT | (5
48710/ [22.05.20 1 7, |D. . o Order Dtd. 2024-09- |1 . |at
2024 |24 NAYAK : : 10 No-
2024 23 H-3
13)
BLAPL- |NTHAR COURT (se
;g;il/ 21.05.20 2873/2 [RaNgAN  lc.o. Mo ggder Dtd. 2024-05- EE-
024 SAHOO 23
13)
WP (C) - COURT wriT | (5
48713/ 122.05.20 KSHIEIT Order Dtd. 2024-05- at
024 |pa 12798/ |} C.0. NO. 50 BRANC |o°_
2024 23 H-4
38)
BLAPL- COURT (Se
48715/ [22.05.20 /)0 |G C . o Order Dtd. 2024-05- |BAIL- |at
2024 |24 JENA : : 20 2 No-
024 23
8)
ABLAPL (se
48716/ |22.05.20 - M M . COURT |Order Dtd. 2024-05- [BAIL- |at
2024 |24 12172/ |NAYAK Y lNo. 7 |21 2 No-
2019 16)
WP (C) - wriT | (5
48717/ |22.05.20 KSHIEIT COURT |Order Dtd. 2024-05- at
12800/ C. BRANC
2024 |24 H NO. 7 |20 No-
2024 H-4
38)
ABLAPL crimr |(5€
48718/ (22.05.20 |- M R . COURT (Order Dtd. 2021-09- |- at
2024 |24 15328/ |SAHOO Y+ No. 7 |23 Miec  [No-
2019 14)
WP (C) - wriT | (5
48720/ 122.05.20 KSHIETT COURT |Order Dtd. 2024-05- at
12803/ C. BRANC
2024 |24 H NO. 7 |20 No-
2024 H-5
20)
ABLAPL (se
48721/ |22.05.20 - 5 DaS . COURT |Order Dtd. 2021-07- [BATIL- |at
2024 |24 5465/2 ¥+ No. 7 13 1 No-
019 3)
WP (C) - COURT wriT | (5
48722/ [22.05.20 1 o 0 |B.K. . o Order Dtd. 2024-07- |1 . |at
2024 |24 004 | [MISHRA 03 31 oos No-
20)
BLAPL- COURT (5e
48724/ 122.05.20 4837/ R K c NO Order Dtd. 2024-05- at
2024 |24 BEHERA : : 20 No-
024 23
20)
WP (C) - COURT wriT | 5€
48725/ (22.05.20 1 00 M R . o Order Dtd. 2024-05- |1 . |at
2024 |24 004 | [ROUTRAY 23 20 03 No-
13)
110 [48726/ [22.05.20 [wp(C)- M. DAS [C.O. [COURT |order Dtd. 2024-07- [WRIT |(Se




2024 |24 12862/ NO. 15 BRANC |at
2024 23 H-5 No-
20)
WP (C) - COURT wriT | (5
48727/ 122.05.20 12630/ M R NO Order Dtd. 2024-05- BRANC at
2024 |24 ooa . [ROUTRAY 23 20 03 No-
13)
WP (C) - COURT wriT | (5
48728/ (22.05.20 |/ . ~)" |SOMNATH o Order Dtd. 2024-05- |1 . |at
2024 |24 004 [BARDHAN 3 20 oo I;I())—
WP (C) - COURT wriT | (5
48729/ 122.05.20 B P Order Dtd. 2024-05- at
2000 |oa 12779/ | v NO. 50 BRANC |°°_
2024 23 H-4 o
38)
WP (C) - COURT wriT | (5
48730/ |22.05.20 |1/ 00" |S.K. o Order Dtd. 2024-05- [1°-  lat
2024 |24 004 | [PRADHAN 23 20 0 No-
10)
BLAPL- [BINDU COURT (e
48731/ 22.05.20 Order Dtd. 2024-05- at
001 |oa 4965/2 |SAGAR NO. 20 o
024 SWAIN 23 ©
10)
BLAPL- COURT (Se
48732/ (22.05.20 | ' ' INIRANJA o Order Dtd. 2024-05- BAIL- |at
2024 |24 N SAHOO : 20 1 No-
024 23
6)
WP (C) - COURT wriT | 5€
48733/ [22.05.20 M R Order Dtd. 2024-05- at
2024 |24 12779/ |sah00 NO. 20 BRANC o
2024 23 H-4
38)
WP (C) - COURT wriT | (5
48734/ (22.05.20 |1 0, 0" S K. o Order Dtd. 2024-05- |1 . |at
2024 |24 004 | |PRADHAN 23 20 0 No-
10)
WP (C) - COURT wriT | (5
48735/ 122.05.20 M R Order Dtd. 2024-05- at
2024 |24 12555/ |sah00 NO. 20 BRANC o-
2024 23 H-2
9)
BLAPL- [BINDU COURT (Se
48736/ (22.05.20 Order Dtd. 2024-05- |BATL- |at
2024 04 4967/2 |SAGAR NO. 20 5 No-
024 SWAIN 23
11)
WP (C) - COURT wriT | (5
48737/ [22.05.20 /2000 IS K. o Order Dtd. 2024-05- |1 . |at
2024 |24 004 | [PRADHAN 23 20 0og No-
43)
BLAPL- [BINDU COURT (Se
48738/ (22.05.20 Order Dtd. 2024-05- at
5024 04 4968/2 |SAGAR NO. 20 No-
024 SWAIN 23

43)




48739/ [22.05.20 2;2;3; G C ;gURT Order Dtd. 2024-05- at
2024 |24 JENA : 20 No-
024 23
43)
WP (C) - COURT wriT | (5
48740/ |22.05.20 |15 00" [S.K. o Order Dtd. 2024-05- |1°°  lat
2024 |24 2024 | |PRADHAN 0s 20 qg  [No-
43)
GYANEND (Se
48741/ [22.05.20 ?gég;/ RA ;gURg Order Dtd. 2024-05- giigc at
2024 |24 2024 [CHANDRA op 20 qos | [No-
SWATN 20)
BLAPT,— COURT (Se
48742/ |22.05.20 ;000 0 (6 C no. 5 |order Dtd. 2024-05- [BAIL- at
2024 |24 oy JENA orp |20 1 No-
2)
BLAPL- COURT (Se
48743/ |22.05.20 ) 1c,> A-K. vo. o, |order ptd. 2024-05- [BATL- |at
2024 |24 2073 | |MOHANTY op 21 2 No-
10)
WP (C) - COURT wriT | (5
48744/ 122.05.20 A K Order Dtd. 2024-05- at
2024 |24 12448/ |5, p1pa NO. 2 1) BRANC |y
2024 OLD H-1
30)
BLAPL- COURT (se
48745/ |22.05.20 g /cc " (G- vo. o, |order Drd. 2024-05- [BATL- |at
2024 |24 093 SINGH op 21 1 No-
5)
WP (C) - COURT wriT | (5
48746/ |22.05.20 B P Order Dtd. 2024-05- at
2024 |24 12865/ |ranGa NO- -2 1y BRANC N6
2024 OLD H-5
20)
ABLAPL CoURT (Se
48747/ |22.05.20 |- SARAT vo. o, |order Drd. 2024-05- [BATL- at
2024 |24 2745/2 |DASH orp |20 2 No-
024 10)
BLAPL- COURT (Se
48748/ |22.05.20 3832/2 G C NO. 2 Order Dtd. 2024-05- at
2024 |24 0 JENA onp |20 No-
10)
BLAPL- COURT (Se
48749/ |22.05.20 /)= |s. No. o |order Dtd. 2024-05- [BAIL- at
2024 |24 5023 | [BARIK op 21 2 gf—
BLAPL- COURT (Se
48750/ |22.05.20 s. C. Order Dtd. 2024-05- [BATL- |at
2024 |24 5021/2 g NO. 2 1y 2 No-
024 OLD
9)
48751/ |22.05.20 PEAPLT 16 COURT |5 der Dtd. 2024-05- |[BATL- |'°€
2024 |24 4848/2 | tpnn NO. 2 1y 2 at
024 OLD No-




[ 8)
WP (C) - COURT wriT | (5°
13 48752/ [22.05.20 L D Order Dtd. 2024-05- at
s bosa | loa 12014/ |2 o No. 2 o BRANC |°°_
2024 OLD H-7
10)
_ ABLAPL (se
13 48753/ [22.05.20 |- Z;ATTNAI ;gURg Order Dtd. 2024-05- [BAIL- |at
4 |2024 |24 17784/ | oLb 20 1 No-
2019 5)
N WP (C) - COURT wriT | (5
13 48754/ |22.05.20 BIKRAM Order Dtd. 2024-05- at
5 |2024 |24 12915/ f5ayar, NO. 2 1y BRANC Iyo-
2024 OLD H-7
10)
N BLAPL- COURT (e
13 48755/ [22.05.20 3, IS P N, 5 |0rder Dtd. 2024-05- [BAIL- |at
6 2024 |24 SAHU . 20 1 No-
23 OLD
5)
N WP (C) - COURT wriT | (5
13 48756/ [22.05.20 NIRANJA Order Dtd. 2024-05- at
27 boza | los 12946/ | "oo No. 2 |0 BRANC |°°
2024 OLD H-7 °
10)
N WP (C) - COURT wriT | 5©
13148757/ |22.05.20 B K Order Dtd. 2024-05- at
8 2024 |24 12990/ |cyn 1y NO. 2 1) BRANC |yo-
2024 OLD H-7 ©
10)
N BLAPL- COURT (se
13 48758/ [22.05.20 Order Dtd. 2024-05- BAIL- |at
o 2022 " |oa 5689/2 |G KAR NO. 2 |5o 5 -
023 OLD
7)
N WP (C) - COURT wriT | (5
14 148759/ [22.05.20 B.K.PAN Order Dtd. 2024-05- at
o oze | loa 12830/ | - No. 2 o BRANC |°°_
2024 OLD H-5
20)
N BLAPL- COURT (se
14 48760/ [22.05.20 o io ” B, N0 o lOrder Dtd. 2024-05- [BAIL- at
1 2024 |24 SINGH . 20 2 No-
023 OLD
12)
N WP (C) - COURT wriT | (5
14 48761/ [22.05.20 ) -0 (G No. 5 |order Dtd. 2024-05- |1o- . lat
2 2024 |24 024 | |SUNDARA oLb 20 0o No-
38)
N WP (C) - COURT wrrT | ‘S€
14 48762/ [22.05.20 ) -22 [G No. 5 |order ptd. 2024-05- |Po- . at
3 2024 |24 004 |SUNDARA oim 20 doa No-
38)
N BLAPL- COURT (Se
14 |48764/ |22.05.20 12607/ D P NO. 2 Order Dtd. 2024-05- |BAIL- |at
4 2024 |24 20s3 | MISHRA oim 21 1 12?—
14 48765/ [22.05.20 |BLAPL- b DAS COURT |Order Dtd. 2024-05- |BAIL- |(Se
5 2024 |24 12248/ |°° NO. 2 |21 2 at




2023 OLD No-
8)
N BLAPL- COURT (Se
14 |48766/ |22.05.20 Order Dtd. 2024-05- |BAIL- |at
¢ boza . |oa 10819/ [P S DAS [C.0. NO. 2 |7 5 o
2023 OLD
10)
N WP (C) - COURT wrrr | (5°
14 148768/ 122.05.20 12768/ G c NO. 2 Order Dtd. 2024-05- BRANC at
7 12024 |24 004 | |SUNDARA oLb 20 0o No-
38)
SCRLA- CRIMI |(Se
14 148769/ |22.05.20 53/201 R DAS c COURT |Order Dtd. 9999-12- |NAL at
8 |2024 |24 Y lNo. 5 |31 APPEA |No-
4
L 4)
N WP (C) - wriT | (5
14 48770/ [22.05.20 ;5,7 M R . COURT |Order Dtd. 2024-05- |1 . |at
9 2024 |24 SAHOO ‘Y No. 5 |21 No-
2024 H-2
45)
[ RBLAPL |, (se
15 48771/ [22.05.20 |- oanoay o COURT |Order Dtd. 2024-05- at
0 2024 |24 4951/2 |1 oo ¥+ No. 5 |20 No-
024 45)
[ (Se
BLAPL-
1548772/ [22.05.20 | Voot o war I COURT |Order Dtd. 2024-05- [BATIL- |at
1 2024 |24 Y lNo. 5 |21 2 No-
2023
10)
N WP (C) - wriT | (5
15148773/ 122.05.20 13243/ M R c COURT |Order Dtd. 2024-05- BRANC at
2 2024 |24 SAHOO ‘Y No. 5 |21 No-
2024 H-2
45)
[ ABLAPL (se
15 48774/ [22.05.20 |- GANESH |, COURT |Order Dtd. 2024-03- at
3 2024 |24 713/20 |SAHOO ¥+ No. 2 o4 No-
24 45)
N WP (C) - COURT (Se
15148775/ (22.05.20 13308/ M R c NO. 2 Order Dtd. 9999-12- at
4 2024 |24 osa | |SAHOO onm 31 No-
45)
N WP (C) - |BIJAY COURT wriT | (5
éS 32217/ 22'05'20 11472/ |KUMAR Cc.0. |NO. 2 %der Ptd. 2024-05- |opanc ;Ct)_
2024  |BEHERA OLD H-5 25
[ CRLA- CRIMI |(Se
15 (48778/ |22.05.20 231,20 H K c COURT |Order Dtd. 9999-12- |NAL at
6 2024 |24 PATRA Y lNo. 1 31 APPEA |No-
22
L 7)
[ ABLAPL (se
15148779/ 122.05.20 |- B. B. c COURT |Order Dtd. 2024-05- at
7 2024 |24 2167/2 MALLICK |~°°° [NO. 2 |20 No-
024 7)
115 [48780/ [22.05.20 [wp(C)- [BIJAaY  [c.O0. |COURT |order Dtd. 2024-05- |[WRIT |(Se




2024 |24 11467/ |KUMAR NO. 2 |13 BRANC |at
2024  |[BEHERA OLD H-5  |No-
23)
ABLAPL (Se
48781/ |22.05.20 |- B. B. ;gURg Order Dtd. 2024-05- |[BAIL- |at
2024 |24 2271/2 [MALLICK orp |20 2 No-
024 11)
ABLAPL CouRT (Se
48782/ [22.05.20 |- GANESH NG, 5 |Order Dtd. 2024-05- [BATL- |at
2024 |24 2553/2 |SAHOO op |20 1 No-
024 2)
WP (C)- [BIJAY COURT wriT | (5
32223/ ;i.05.20 11463/ [KoMAR o 5 ggder Dtd. 2024-05- |1o- ;z_
2024  |[BEHERA OLD H-5 >
ABLAPL (Se
48784/ |22.05.20 |- . ;gURg Order Dtd. 2024-05- [BAIL- |at
2024 |24 2796/2 |7 orp |20 1 No-
024 1)
WP (C) - COURT wrrr | (5°
48785/ 122.05.20 S P Order Dtd. 2024-05- at
024 |pa 12489/ | © o No. 2 |7 BRANC |7~
2024 OLD H-1 o
30)
WP (C) - COURT wrrT | (5°
48786/ (22.05.20 R.K. Order Dtd. 2024-05- at
ora . |oa 12097/ |12 No. 2 [J7 BRANC [°°
2024 OLD H-7 °
10)
ABLAPL (Se
48788/ |22.05.20 |- R. K. ;gURg Order Dtd. 2024-05- at
2024 |24 3120/2 |SAHU op 20 No-
024 10)
WP (C) - COURT wriT | (5
33229/ ;i.o5.2o 12495/ | K DAS o, 5 gider Dtd. 2024-05- [0 ;t_
2024 OLD H-1 °
30)
ABLAPL COURT (Se
48790/ [22.05.20 |- R. K. no. 5 |order ptd. 2024-05- [BAIL- |at
2024 |24 3122/2 |SAHU orp |20 2 No-
024 8)
WP (C) - COURT wriT | ‘S€
48792/ |22.05.20 B K Order Dtd. 2024-05- at
2024 |24 13087/ |oyuntn NO. 2 1)) BRANC o
2024 OLD H-8
43)
ABLAPL (Se
48793/ (22.05.20 |- s. R. ;gURg Order Dtd. 2024-05- at
2024 |24 4101/2 |PANT orp |20 No-
024 43)
WP (C)- |G COURT wriT | ‘S€
;g;24/ ;i'05'20 12997/ |TRIPATH NO. 2 gider ptd. 2024-05 lppanc ;2_
2024 | OLD H-7

10)




ABLAPL (Se
48796/ [22.05.20 |- PRBITRA COURT lorder Dtd. 2024-05- at
2024 |24 1167/2 |OMER NO. 2 o0 No-
024 MOHANTY OLD 10)
WP (C) - COURT wrrr | (5@
48797/ [22.05.20 TAPAN Order Dtd. 2024-05- at
2024 24 12450/ SWATN NO. 2 21 BRANC No—
2024 OLD H-1 o
30)
ACHYUTA (Se
18798/ 22.05.20 "% (S) 7 lyanpa COURT lorder Dtd. 2024-05- |"Ril = lo¢
12456/ NO. 2 BRANC
2024 24 2024 PATTANA OLD 21 o1 No-
IK 30)
ABLAPL |PRABHAT (Se
COURT
48799/ [22.05.20 |- KUMAR co R lorder Dtd. 2024-05- at
2024 24 4921/2 |PRAHARA o2 2 120 No-
024 |3 30)
WP (C) - COURT wriT | \5®
48800/ 22.05.20 10630y war No. p |OFder DEd. 2026-05 oy et
2024 OLD H-1 3;’
WP (C) - COURT wrIT | \5®
48801/ [22.05.20 KARMA Order Dtd. 2024-05- at
004 " |pa 12771/ |0 NO. 2 | o BRANC o
2024 OLD H-4
38)
ABLAPL (Se
48804/ [22.05.20 |- ARJUNA COURT lorder Dtd. 2024-05- at
2024 |24 14922/2 |CHARANA NO. 2 o0 No-
024 BEHERA OLD 38)
WP (C) - COURT wrIT | \5®
48805/ [22.05.20 17 207 g co % lorder Dtd. 2024-05- [Tl lat
2024 24 Sooa | |suNDARA oo o0 RANE No-
10)
WP (C) - wrrr | (5€
48806/ |22.05.20 COURT |Order Dtd. 2024-04- at
3523/2 |S DAS BRANC
2024 24 NO. 1 |09 No-
024 H-5
20)
ABLAPL (Se
48807/ [22.05.20 |- DADUNAT COURT |Order Dtd. 2024-07- at
2024 24 14929/2 NO. 2 |08 No-
024 PRADHAN 20)
ABLAPL (Se
48808/ [22.05.20 |- DADUNAT COURT |Order Dtd. 2024-05- [BAIL- |at
2024 24 4931/2 NO. 2 |20 2 No-
024 PRADHAN 12)
o MISC. |(Se
48809/ [22.05.20 |55 IS K COURT |Order Dtd. 2024-07- |[APPEA |at
2024 24 ; RATH NO. 1 |04 L No-
SEC. |5)
48810/ |22.05.20 ABLATD WADUNAT COURT |Order Dtd. 2024-05- {8e
2024 24 4932/2 |PRADHAN NO. 1 120 No-




n s g
WP (C)- |G wriT | (5°
18 48811/ [22.05.20 | - o0 |10 o COURT |Order Dtd. 2024-05- |l |at
4 2024 |24 NO. 1 |21 No-
2024 |Y H-8
43)
___ ABLAPL (se
18 48813/ |122.05.20 |- B. B. COURT |Order Dtd. 2024-05- |BAIL- |at
5 2024 |24 4933/2 [ROUT NO. 1 |20 1 No-
024 2)
N WP (C) - wriT | (5°
18 [48814/ [22.05.20 | 5 0" [R.K. COURT |Order Dtd. 2024-05- |1 . |at
6 2024 |24 NAYAK NO. 1 |21 No-
2024 H-8
43)
N WP (C) - wrrr | (5°
18 48817/ [22.05.20 |5 2% [R.K. COURT |Order Dtd. 2024-05- |l--  l|at
7 12024 |24 NAYAK NO. 1 |21 No-
2024 H-8
43)
N WP (C)- |G wriT | (5
18 48819/ [22.05.20 |5 2 (1o COURT |Order Dtd. 2024-05- |1 . |at
8 2024 |24 NO. 1 |21 No-
2024 |y H-8
43)
N WP (C) - wrrtT | '5©
18 48822/ [22.05.20 1.5 [R.C. COURT |Order Dtd. 9999-12- [lo- o lat
9 2024 |24 MUDULT NO. 1 |31 No-
2024 H-2
9)
N WP (C) - wrrr | (5€
19 48823/ [22.05.20 1 .0 [A. COURT |Order Dtd. 2024-05- |1 . |at
0 |2024 |24 PANDA NO. 1 |21 No-
2024 H-1
30)
N WP (C) - wrrT | (5@
19 48825/ [22.05.20 |5 o5 [R.K. COURT |Order Dtd. 2024-05- |l |at
1 2024 |24 DEHURY NO. 1 |21 No-
2024 H-2
45)
ABLAPL | - (se
19 48826/ [22.05.20 |- AN COURT |Order Dtd. 2024-05- at
2 2024 |24 4937/2 | NO. 1 |20 No-
024 45)
N WP (C) - wriT | (5
19 48827/ (22.05.20 |11 =77 IS K COURT |Order Dtd. 2024-05- |1 . |at
3 2024 |24 RATH NO. 1 |20 No-
2024 H-1
3)
[ RBLAPL | (Se
19 48828/ [22.05.20 |- . COURT |Order Dtd. 2024-05- at
4 2024 24 4938/2 iOHARAN NO. 1 |20 No-
024 3)
- ABLAPL (se
19 48829/ [22.05.20 |- ;ADUNAT COURT |Order Dtd. 2024-05- at
5 2024 |24 4943/2 NO. 1 |20 No-
024 PRADHAN 5
19 48831/ [22.05.20 [ABLAPL |[JADUNAT COURT |Order Dtd. 2024-07- |BAIL- |(Se
6 2024 |24 - H NO. 2 |05 1 at




4944/2 |PRADHAN No-
024 3)
N WP (C) - wriT | (5
19 148832/ (22.05.20 11026/ S K c COURT |Order Dtd. 2024-05- BRANC at
7 12024 24 RATH . NO. 2 |20 No-
2024 H-1
3)
[ ABLAPL (se
19 148833/ 122.05.20 |- SARADA c COURT |Order Dtd. 2024-05- at
8 2024 |24 4446/2 [NAYAK Y+ No. 2 |08 No-
024 3)
N WP (C) - wriT | (5
19 148834/ |22.05.20 11245/ S K c COURT |Order Dtd. 2024-05- BRANC at
9 12024 24 RATH . NO. 2 |20 No-
2024 H-3
33)
[ ABLAPL (Se
20 148835/ |22.05.20 |- N. K. c COURT |Order Dtd. 2024-05- at
0 2024 |24 4948/2 |SEN Y+ No. 2 |20 No-
024 33)
[ ABLAPL |ASWINT (se
20 148836/ [22.05.20 |- KUMAR COURT |Order Dtd. 2024-06- [BAIL- |at
1 2024 |24 4949/2 |MISHRA NO. 2 |24 1 No-
024 3 3)
N WP (C) - wrrT | (5°
20 148837/ |22.05.20 11867/ J.D. COURT |Order Dtd. 2024-05- BRANC at
2 2024 |24 MUDULT NO. 2 |20 No-
2024 H-2 5
[ ABLAPL (se
20 148838/ |22.05.20 |- iiDHART c COURT |Order Dtd. 2024-05- at
3 2024 |24 4979/2 | Do Y+ No. 2 |20 No-
024 8)
[ ABLAPL (se
20 148839/ |22.05.20 |- H. K. c COURT |Order Dtd. 2024-05- at
4 2024 |24 4950/2 |PATRA ¥+ No. 2 |20 No-
024 8)
N WP (C) - wrrr | (5€
20 48841/ [22.05.20 1oy’ | pa | COURT |Order Dtd. 2024-05- |l-- = l|at
5 2024 |24 NO. 2 |21 No-
2024 H-5
20)
___ ABLAPL (se
20 148842/ |22.05.20 |- A. c COURT |Order Dtd. 2024-05- |BAIL- |at
6 [2024 |24 4952/2 |MOHANTY |~°°° INO. 2 |20 2 No-
024 10)
N WP (C) - wriT | ‘5€
20 148843/ 122.05.20 12871/ |B PANDA |C. COURT |Order Dtd. 2024-05- BRANC at
7 12024 24 NO. 2 |21 No-
2024 H-5
20)
B (Se
BLAPL-
20 48844/ |22.05.20 4899/2 SARAT c COURT |Order Dtd. 2024-05- at
8 [2024 |24 DASH ¥+ No. 2 |20 No-
024
20)
120 [48845/ [22.05.20 [ABLAPL |a. (c.0. |[COURT |order Dtd. 2024-05- [BAIL- |(Se




2024 |24 - MOHANTY NO. 2 |20 1 at
4955/2 No-
024 4)
(Se
BLAPL-
48846/ |22.05.20 |, 5,0~ [BALARAM COURT |Order Dtd. 2024-05- at
2024 |24 SINGH NO. 2 |20 No-
024
4)
BLAPL- (Se
48847/ |22.05.20 |00 [H. K. COURT |Order Dtd. 2024-05- at
2024 |24 PANDA NO. 2 |20 No-
024
4)
WP (C) - writT | '5€
48848/ 122.05.20 12845/ |5 PANDA COURT |Order Dtd. 2024-05- BRANC at
2024 |24 NO. 2 |21 No-
2024 H-5
20)
BLAPI,— (Se
48849/ [22.05.20 | 3,cc |8 COURT |Order Dtd. 2024-05- at
2024 |24 BISWAL NO. 2 |21 No-
024
20)
(Se
BLAPL-
48850/ |22.05.20 | 7o 0 K. K. COURT |Order Dtd. 2024-05- [BAIL- |at
2024 |24 NATH NO. 2 |20 2 No-
024
9)
BLAPI,— (Se
48851/ |22.05.20 2,00 IS K COURT |Order Dtd. 2024-05- at
2024 |24 BISWAL NO. 2 |21 No-
024
9)
WP (C) - writT | '5€
48852/ |22.05.20 o007 [0 pan COURT [(Order Dtd. 2024-05- |lo- . |at
2024 |24 NO. 2 |21 No-
2024 H-5
20)
BLAPL- |SATYANA (se
48853/ [22.05.20 COURT |Order Dtd. 2024-05- at
2024 |24 5015/2 |RAYAN NO. 2 |20 No-
024 MISHRA : ©
20)
ABLAPL (Se
48854/ [22.05.20 |- KSHITTS COURT |Order Dtd. 2024-05- at
2024 |24 4974/2 H NO. 2 |20 No-
024 20)
ABLAPL (Se
48855/ [22.05.20 - giggR ;gURT Order Dtd. 2024-07- [BAIL- |at
2024 |24 4936/2 |0 1 08 1 No-
024 2)
ABLAPL (Se
48857/ (22.05.20 |- A. B. ;gURT Order Dtd. 2024-05- at
2024 |24 4975/2 |MALLICK L 20 No-
024 2)
WP (C) - COURT wriT | ‘S€
48858/ |22.05.20 |1 0 00 [P.K. o Order Dtd. 2024-05- |- lat
2024 |24 054 |PARIDA N 21 qos | [No-

20)




ABLAPL (Se
48859/ |22.05.20 - S. K. COURT |Order Dtd. 2024-07- at
2024 24 4980/2 BISWAL NO. 2 (03 No-
024 20)
WP (C) - wriT | (5
48860/ (22.05.20 |/ oo [H.K. COURT |Order Dtd. 2024-05- |1 ' . |at
2024 |24 MOHANTA NO. 2 |21 No-
2024 H-5
20)
ABLAPL [ o (Se
48861/ |22.05.20 - EADAVEN COURT |Order Dtd. 2024-07- at
2024 |24 4983/2 | NO. 2 02 No-
024 20)
WP (C) - wriT | 5©
48862/ (22.05.20 1020 | Laes COURT |Order Dtd. 2024-05- |l |at
2024 |24 NO. 2 |21 No-
2024 H-5
20)
WP(C)- |H N wriT | \5®
gggj4/ ;i.OS.ZO 12870/ |MoHAPAT §8UR§ gider Dtd. 2024-05- [0 ;t_
2024  RA : H-5 ©
20)
BLAPT,— (Se
48865/ (22.05.20 | /S0 [R. K. COURT |Order Dtd. 2024-05- [BAIL- |at
2024 |24 MALLICK NO. 2 |20 2 No-
024
8)
WP (C) - wriT | (5
48866/ 22.05.20 1 000" [K. COURT |Order Dtd. 2024-05- |1 . |at
2024 |24 PARIDA NO. 2 |21 No-
2024 H-5
20)
BLAPT,— (Se
48867/ (22.05.20 |/ I [R. K. COURT |Order Dtd. 2024-05- [BATIL- |at
2024 |24 MALLICK NO. 2 |20 1 No-
024
2)
WP (C) - wriT | (5
48868/ (22.05.20 |1 00" K. COURT |Order Dtd. 2024-05- |1 . |at
2024 |24 PARIDA NO. 2 |21 No-
2024 H-5
20)
BLAPT,~ (Se
48869/ |22.05.20 |, 0 R. K. COURT |Order Dtd. 2024-05- at
2024 |24 MALLICK NO. 2 |20 No-
024
20)
WP (C) - wriT | ‘S€
48871/ (22.05.20 |/ 0 0" [H.K. COURT |Order Dtd. 2024-05- |l-- o l|at
2024 |24 DASH NO. 2 |21 No-
2024 H-7
10)
BLAPL- |GYANA (Se
48872/ 122.05.20 COURT |Order Dtd. 2024-05- at
2024 |24 4597/2 |RANJAN NO. 2 |20 No-
024 PATRA : ©
10)
48873/ |22.05.20 222535 R. K. COURT |Order Dtd. 2024-05- ;ie
2024 |24 054 MALLICK NO. 2 |20 e




[ 10)
BLAPL- |SURYA (Se
2348874/ |22.05.20 COURT |Order Dtd. 2024-05- at
5 2024 |24 4891/2 INARAYAN NO. 2 |20 No-
024 MISHRA :
10)
N WP (C) - wriT | (5
23 48876/ [22.05.20 1 o 0" M.K. COURT |Order Dtd. 2024-05- |[-° |at
6 2024 |24 MOHANTY NO. 2 |21 No-
2024 H-7
10)
N BLAPT,~ (Se
23 48877/ (22.05.20[, /0" |J. R. COURT |Order Dtd. 2024-05- at
7 2024 |24 BISWAL NO. 2 |20 No-
024
10)
[ (Se
BLAPL-
23 148878/ (22.05.20 [, 2" |ANITA COURT |Order Dtd. 2024-05- |BAIL- |at
8 2024 |24 SAHOO NO. 2 |20 1 No-
024
2)
N WP (C)- |P.X wriT | (5
2348879/ (22.05.20 B COURT |Order Dtd. 2024-05- at
12921/ |PATTNAT BRANC
9 2024 |24 NO. 2 |21 No-
2024 K H-7
10)
N BLAPL- |PRADIPT (Se
24 148880/ |22.05.20 COURT |Order Dtd. 2024-05- at
0 |2024 |24 3376/2 |A KUMAR NO. 2 |20 No-
024 MOHANTY :
10)
N _ (Se
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